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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1229 OF 2024

News Item titled "Over 1200 sources polluting water bodies in Punjab reveals

govt. report'1 appearing in the Tribune dated 16.09.2024

ADDITIONAL REPLY ON BEHALF OF THE RESPONDENT NO. 2, i.e.

CENTRAL POLLUTION CONTROL BOARD.

MOST RESPECTFULLY SHOWETH:

Background :

1. That the Hon'ble NGT vide order dated 15.10.2024 in Original Application No.

1229/2024, News Item titled "Over 1200 sources polluting water bodies in

Punjab reveals govt. report" appearing in the Tribune dated 16.09.2024

impleaded CPCB as Respondent no. 2 and directed to file response in the said

matter.

2. That in response to the above directions of Hon’ble NGT, the response dated

29.01.2025 was filed by CPCB before Hon’ble NGT.

Directions of Hon’ble NGT Order Dated 04.02.2025:

3. The Hon’ble NGT vide subsequent order dated 04.02.2025 directed as under:

".....3 The CPCB has also DIed the reply disclosing that as per the

information received from the Department of Water Resources, Punjab,

there are 2034 pollution sources in 37 divisions of Punjab out of which

640 pollution sources have been removed and 1 394 pollution sources are
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yet to be removed. The CPCB report further states that for the

rejuvenation of the identifIed PRS, a comprehensive action plan has been

prepared by the River Rejuvenation Committee (RRC) constituted by the

respective State Governments/Union Territories but the report does not

disclose in clear terms the extent of implementation of the river action

plan in the State of Punjab. Learned Counsel for the CPCB submits that

a further comprehensive report in this regard will be fIled by CPCB

within four weeks....’'

Status of Implementation of River Action Plan in Punjab and Action Being Taken

in The Present Matter: -

4. It is submitted that, for the rejuvenation of Polluted River Stretches (PRS)

identified in year 2018, comprehensive action plans have been prepared by River

Rejuvenation Committee (RRC) constituted by the respective State

Government/ UT Administration, under the overall supervision and coordination

of Principal Secretary, Environment of the concerned State/ Union Territory for

bringing all the polluted river stretches identified by the Answering Respondent

as fit for bathing purposes. Central Monitoring Committee (CMC) was

constituted to review the status of compliance of implementation of action plans

with the Chief Secretaries of all States /UTs.

5. That with regards to the implementation of action plans, Punjab government

submits Monthly Progress Report (hereinafter referred as MPR) to National

Mission for Clean Ganga (hereinafter referred as NMCG), Ministry of JaI Shakti

(MoJS). In the MPR of Feb 2025 submitted by Punjab government to NMCG,
,/

lowing information is provided: . - . I
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a. with regards to the Sewage Management in Punjab, the estimated sewage

generation in Punjab is 2268 Ml,D and there are 168 number of STPs in

Punjab with treatment capacity of 2323.85 MILD. Capacity utilization of

existing STPs is 87.44 %. The gap in sewage treatment capacity is 267.52

MLD.

b. With regards to the industrial Pollution in Punjab, there are total 23387

number of industries, out which 43 12 industries are water polluting

industries. 45 1 . 19 MLD of effluent is generated from the industries, 1793

industrial units have the facility of Effluent Treatment Plant (ETP) with

the treatment capacity of 382.804 MLD and 25 19 industrials units are

connected to CETP/ Re-processors.

6. That further, in addition to above, with regards to the issue raised in the news
I

item, PPCB vide letter dated 27.03.2025 has informed that Chairman PPCB has

constituted a committee comprising the Environmental Engineers of regional

offices ofAmritsar, Sangrur, Jalandhar, Patiala and Barnala vide office order:no. ,
a e Rd

475 dated 10.12.2024 to gather information and prepare status report of the','
I

present case. PPCB has also informed that the Committee conducted a meeting

through VC on 27.01.2025 with all Regional Offices of the Board as well as

stakeholder departments and it has been decided that all Regional Offices of the

Board as well as stakeholder departments shall verify the water polluting sources

falling under their area of jurisdiction and shall submit action taken report,

within one month. The Committee has taken another meeting through VC on

with all Regional Offices of the Board as well as stakeholder

to review the progress in the matter. The officers present in the

informed that the field officers are visiting the pollution point sources

in the list provided by the Department of Water Resources, Punjab

it will take some more time to submit the action taken report in the matter.

PPCB letter dated 27.03.2025 along with the minutes of the meetings of the

aP) .02.2025
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Committee constituted by PPCB held on 27.01.2025 and 28.02.2025 are

annexed as Annexure-I

7. That it is therefore, most respectfully prayed to the Hon’ble NGT to consider the

above additional reply on the part of this Answering Respondent and the further

directions, if any, of the Hon’ble Tribunal in the present matter will be complied

at the earliest.

8. That, in the light of the above submissions, it is respectfully submitted that this

Answering Respondent, i.e., CPCB, shall abide by any order(s) or direction(s)

passed by this Hon’ble Court in the instant OA.

I[]Nt ab(d i n )

RaIn KristIan (;upa

Ar£l•Delhi

'Ba Nh 10666/14

Scientist 'F ’
Central Pollution Control Board

4

39



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 1229 OF 2024

News Item titled "Over 1200 sources polluting water bodies in Punjab reveals

govt. report" appearing in the Tribune dated 16.09.2024.

AFFIDAVIT -

/C)
de/

e-b

I, Nazimuddin working as Scientist 'F’ in Central Pollution Control Board,

Parivesh Bhawan, East Arjrin' Nagar, Delhi, the Respondent No. 2 in the above

matter, do hereby solemnly affirm, declare on oath and state as under: -

1. That I, the deponent herein, is well conversant with the facts and circumstances

of the present case on the basis of the information derived from the official

records, and hence, I am competent to verify, sign and swear this affidavit on

behalf of the Respondent CPCB .

2. That the accompanying reply may be read part and parcel of the present affidavit.

3. That the accompanying reply has been drafted and filed under my instructions

and authority the contents thereof are true and correct on the basis of the record

maintained during ordinary course of business of CPCB and available records

and documents and the contents of the same are read over and explained to me

and are not repeated herein for the sake of brevity.

@-: qIn'la*aPFR9X#HE„
&glfi8 'gtr / Scientist ’F’

€Mtn VqHUT HdwIne
Central Pollution Control Board
(wfqm. nTl mmlqftq&+Tmq.qRaqtVRi

(Wb Envkonment, ForesthxlCliM8 Change, Govt of India)

qfitu qm. VI OFiq VR. fteeitqlo032
Padwsh Bhawm, East Arjun Nagar, Dol$110032 5
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VERIFICATION

O ? MAY 9rl?5
Verified at Delhi on this day of - - 2025 that the contents of the above reply are

correct and true on the basis of the records of the case as mentioned in the day-to-day

affairs of the CPCB. Nothing has been concealed therefrom or mis-stated.

4
DEPONENT

mJ

dIf:d,laRaId / Nazimuddin
hIfi,F 'RV / Scientist 'F'

&etH 1RawrfUtnT =he
8B:',:f,qIFd'J IYE IFa??;iF:RE:*IIfT
(WO Environment, Forest And Climate Change:Govt' of India}

' gRaII qqqrj$a© nRr fHI–110032_
PaHv8sh Bhawarii Easti4un Nagar, Delhi.110032
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Sh. Vishal Gandhi

Scientist-E, WQM-1
Central Pollution Control Board,

Parivesh Bhawan, East Arjun Nagar, Delhi - 110032

Subject : Compliance to Hon'ble NGT (PB) Order dated 15.10.2024 in the matter
of OA. No. 1229/2024; "News Item titled "Over 1200 sources polluting
water bodies in Punjab reveals govt. report" appearing in the Tribune
dated 16.09.2024.

CPCB F.No. A-14011/2024-WQM-1/739/7398 dated 16.12.2024.Ref:

It is informed that PPCB has taken following steps in the subject cited case pending

before the Hon’ble National Green Tribunal:

e The Hon’ble National Green Tribunal has registered Original Application no. 1229

of 2024 in exercise of suo moto powers on the basis of a news item "Over 1200

sources polluting water bodies in Punjab reveals govt. report" appearing in the

Tribune dated 16.09.2024.

In compliance to the orders dated 15.10.2024 of the Hon’ble Tribunal and in view

of the facts and circumstances of the case, the Competent Authority of the Board

has constituted a committee of officers of the Board vide office order no. 475 dated

10.12.2024 to gather information and prepare status report in the case. A copy of

office order no. 475 dated 10.12.2024 issued by PPCB is enclosed as Annexure-

officer of the Department to provide the list of 1200 water polluting sources which

are discharging into drains / river so that joint visit of these water polluting sources

can be done and status report can be filed before the Hon'ble National Green

In reference to letter dated 08.01.2025 of the Punjab Pollution Control Board, the

Chief Engineer/ Drainage-cum-Mining and Geology, Water Resources Department,

A

The Chief Engineer (Drainage), Department of Water Resources, Punjab,

Chandigarh was requested vide letter no. 919 dated 08.01.2025 to nominate noda!

Tribunal. A copy of letter no. 919 dated 08.01.2025 is enclosed as Annexure-B.

tI

e

•

€'J'€d& g€d>, 6'g' eB, qFetH'M'
Vatavaran Bhawan, Nabha Road, Patiala - 147001

E-mail : chairman.pti.PPcb@FU $3b.gov.in, msppcb@gmail.com
Phone No. 0175-2215793, 0175-2215802

Annexure-I
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Punjab, Chandigarh vide letter no. 36/2025/D&F dated 21.01.2025 has appointed

Sh. Jayant Kaushik, ADE of the Department of Water Resources, Punjab as the

Nodal Officer to provide the desired information. A copy of letter dated 21.01.2025

of the Chief Engineer, Drainage, Department of Water Resources, Punjab is

enclosed as Annexure-C. The Nodal Officer appointed by the Department of

Water Resources has shared the list of water polluting sources with the PPCB vide

e-mail dated 24.01.2025.

Committee conducted a meeting through VC on 27.01.2025 with all Regional

Offices of the Board as well as stakeholder departments to apprise the matter and

to submit the status report in the matter. After deliberating the matter in detail, it

was decided that all Regional Offices of the Board as well as stakeholder

departments shall verify the water polluting sources falling under their area of

jurisdiction and shall submit action taken report, within one month. A copy of the

minutes of the meeting held on 27.01.2025 is enclosed as Annexure-D.

To review the progress in the matter, the committee has taken another meeting

through VC on 28.02.2025 with all Regional Offices of the Board as well as

stakeholder departments to review the progress in the matter. The officers present

in the meeting informed that the field officers are visiting the pollution point

sources mentioned in the list provided by the Department of Water Resources,

Punjab and it will take some more time to submit the action taken report in the

matter. After deliberating the matter in detail, it was decided that all Regional

Offices of the Board as well as stakeholder departments shall complete the process

of verification of the water polluting sources falling under their area of jurisdiction

and shall submit action taken report, by 15.03.2025. A copy of the minutes of the

meeting held on 28.02.2025 is enclosed as Annexure-E.

An interim reply dated 30.01.2025 has also been filed by the PPCB before the

Hon'ble National Green Tribunal. A copy of interim reply dated 30.01.2025 is is

enclosed as Annexure-F.

•

•

•

DA: As above

„=kx@88’
otC

vnew dda,, ny ts, UfZBrw
Vatavaran Bhawan, Nabha Road, Patiala - 147001

E-mail : chairman.ptl.ppcb@punjab.gov.in, msppcb@gmail.com
Phone No. 0175-2215793, 0175-2215802
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PUNJAB POLLUTION CONTROL BOARD

No._.UC_

D'“ I'(t?fzyOffice Order

The Hon'ble National Green Tribunal has registered Original Application No.

1229 of 2024 in exercise of suo moto powers on the basis of a news item -Over 1200

sources polluting water bodies in Punjab reveals Govt. report' appearing in the Tribune
dated 16.09.2024.

2) The news item relates to a government report that identifies over 1 ,200 sources

of pollution affecting water bodies in Punjab. As per the article, the highest number of

pollution sources, 390. were found in Amritsar, followed by 159 in Sangrur. The article

highlights that the report provides a district-wise breakdown of pollution sources. with

other notable figures including 82 in Jalandhar. 66 in PatiaJa, and 59 in Barnala. As

per the report, untreated water from villages, municipal committees, and other

organizations is often discharged directly into rivers and drains, leading to significant

water pollution. This practice violates both the Water Pollution Act and the Northern

India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not

just an envit OIImental issue; it poses slgnlflcant risks to public health, affecting drinking

water supplies and increasing the risk of waterborne diseases.

3) After consideration of the matter, the Hon'ble National Green Tribunal

vide order dated 15.10.2024 has impleaded the Punjab Pollution Control Board

Central Pollution Control Board and Ministry of Environment, Forest and Climate

Change, Government of India with direction to file their response / reply by way of

affidavit at least one week before the next date hearing on 04.02.2025.

4) in view of the above facts and circumstances of the case, a committee

of follohing officers is hereby constituted to gather information and prepare status

report in the case.

a) Environmental Engineer, Regional Office, Amritsar -Nodal Officer

b) Environmental Engineer, Regional Office1 Sangrur_ Member

c) Environmental Engineer, Regional Office. Jalandhar . Member

d) Environmental Engineer, Regional Office1 Patiala - Member

e) Environmental Engineerl Regional Office, Barnala - Member Convenor

Scanr\t='J V/iTt-I

a CamScanner
9
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5) The Environmental Engineer, Regional Office, Amritsar will act as Nodal

Officer and Environmental Engineer, Regional Office, Barnala as member convener in

the case. The Nodal Officer will file reply before the Hon'ble National Green Tribunal

well before the next date of hearing on 04.02.2025 after approval of the competent

authority.

scI/-
Prof (Dr.) Adarsh Pal Vig

Chairman

Endst. N,. 3D dA / -dF D't'd I n / 1 ?, J 24

A coPY of the above is forwarded to the following for information and

immediate necessary action:

1. Environmental Engineer.
Amritsar.

2. Environmental Engineer,
Sang ruc

3. Environmental Engineer,
Jalandhar.

4. Environmental Engineer,
Patiala

V Environmental Engineer,
Barnala.

Punjab Pollution Control Board, Regional Office

Punjab Pollution Control Board, Regional Office,

Punjab Pollution Control Board, Regional Office,

Punjab Pollution Control Board, Regional Office

Punjab Pollution Control Board, Regional Office.
q--Un===He aPHnH•••HI

RX„„\, ?A\i,*
Chairman cb

qEndst. No. Dated

A copy of the above is fOIwarded to the following for information and for
ensuring immediate necessary action and compliance:

1) The Chief Environmental Engineer, Punjab Pollution Control Board, Jalandhar
Patiala and Ludhiana.

2) The Senior Environmental Engineer, Punjab Pollution Control Board. Zonal
Office, Amritsar, Jalandhar, Bathinda, Patiala-1/2, Ludhiana-2.

sdI-
Chairman

Endst. No. Dated
1 +

A copy of the above is fOIwarded to the Member Secretary, Punjab
Control Board, Vatavaran Bhawan, Nabha Road, Patiala for informationPollution

please.
sdI -

Chairman
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PPCB/No. ..g. I.q.... Dated: .eK.t. .t..Z b8–

To

The Chief Engineer (Drainage),

Department of Water Resources, Ptlnjab

Sector 188, Madhya Marg,

Chandigarh, Pin code: 160018.

Subject : Compliance of Hon’ble NGT order dated 15.10.2024 in the matter of OA No.

1229/2024; News Item titled ;'Over 1200 sources polluting water bodies in

Punjab reveals govt. report" appearing in the Tribune dated 16.09.2024.

It is informed that the Hon’ble National Green Tribunal, New Delhi has

registered OA No. 1229 of 2024 in exercise of sou moto powers on the basis of a news item

"Over 1200 sources polluting water bodies in Punjab reveals Govt. report" appearing in the
Tribune dated 16.09.2024.

The news item relates to a government report that identifies over 1,200

sources of pollution affecting water bodies in Punjab. As per the article, the highest number

of pollution sources, 390, were found in Amritsar, followed by 159 in Sangrur, 82 in Jalandhar,

66 in Patiala, and 59 in Barnala. As per the report, un-treated water from villages, municipal

conlmittees, and other organizations is often discharged directly into rjvers and drains,

leading to significant water pollution . This practice violates both the Water Pollution Act and

the Northern India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollutioll

is not just an environmental issue; it poses significant risks to public health, affecting drinking

water supplies and increasing the risk ofwaterborne diseases.

After consideration of the matter, the Hon'ble National Green Tribunal vide

order dated 15, 10.2024 has impleaded the Government of Punjab & Governrrent of India

with .direction to file their response / reply by way of affidavit at least one week before the

next date hearing on 04.02..2025.

It is, therefore, requested to nominate one Nodal Officer of your departrnent

to provide the list of above mentioned 1200 water polluting sources which are discharging

into drains/river so that joint visit of these water polluting sources can be done and status

report can be filed before the Hon’ble NGT.

Treat it as most urgent.

bIG

€v€©a gM ny is, UfZWIW
Vatavaran Bhawan, Nabha Road, Patiala - 147001

E-mail : chelrrnaLEtB.ppcb@punjab.Lev.in, msppcb@gmail.com
Phone No. 0175-2215793, 0175-2215802
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Chief Engineer/Drainage cum Mining & Geology,
Water Resources Department, Punjab, Chandigarh.

~... 3Gl8Qas)Obt Dated: at } DtI aDaS
From

Chief Engineer/Drainage-

cum-Mining & Geology1
Water Resources Department,
Punjab, Chandigarh.

To

Member Secretary
Punjab Pollution Control Board

Subject: Compliance of Hon’b le NGT order dated 15.10.2024 in the matter of OA No.

1229/2024; News Item titled “Over 1200 sources polluting water bodies in
Punjab reveals govt. report” appearing in the Tribune dated 16.09.2024.

1.0 Please refer to your letter no. PPCB/No. 914 Dated 08/01/2025 and
subject cited above.

2.0 Sh. Jayant Kaushik, ADE (Mob: 62397-78760), is hereby designated as the
Nodal Officer from Department of Water Resources, Punjab to provide the
desired information.

Chief EngiXeer/Drainage cum
Mining & G&ology,

12
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PPCB/ 2025/No. nb
To

Subject:

Please find enclosed herewith the copy of Minutes of the meeting taken by

Sh. Kuldeep Singh, Senior Environmental Engineer, Punjab Pollution Control Board, Zonal

Office-2, Ludhiana on 27.01.2025 at 3:00 p.m. through Video Conference to ensure the

compliance of Hon’ble Nm order dated 15.10.2024 in the matter of OA No. 1229/2024

for information and compliance.

DA/As above

CW15
Environmental Engineer

E„dst. N,..A.i.].=3 7 D,t,dn/.'.4/h&s
A copy of the above is fOIwarded to the following for information, please:

The Member Secretary, Punjab Pollution Control Board, Head Office, Patiala.

The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana.

The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal

Office-2, Ludhiana.

)hjNs a-'"' E„viro=tjinee,

1.

2.

3.

P„d ,,iF
(9

LIfestyle fOr
Environment

2.oIL 5alDated

1. Sh. Rajiv Sharma,

The Chief Engineer (Municipal Council),
Depaltment of Local Govt., Municipal Bhawan,
Sector 35-A, Chandigarh.

2. Sh. Tejinder Singh Multani,
The Superintending Engineer,
Department of Rural Development and Panchayats,
Vikas Bhawan, Sector 62, Phase-8, Mohali.

3. The Environmental Engineers (All Ros)

Punjab Pollution Control Board,

Punjab.
4. Sh. Jayant Kaushik, ADE,

Department of Water Resources, Punjab,

Sector 12-B, Madhya Marg, Chandigarh.

Minutes of the meeting held on 27.01.2025 at 3:00 p.m. through
Video Conference to ensure the compliance of Hon’ble NGT order
dated 15.10.2024 in the matter of OA No. 1229/2024; News Item
titled "Over 1200 sources polluting water bodies in Punjab reveals
govt. report" appearing in the Tribune dated 16.09.2024.

++sat e93a, 8anw
# B-Or3A/or569, Wt ad, ntl# qTawru n3vBa aa, war?w

et-aH/E-mail:- eeromoRa@gmail.com
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Ludhiana on 27.01.2025 at 3:00 p.m. thFOUgh Video ConFeFence .to
ensure the compliance of Hon’ble NGT order dated 15'10'2024 in the
matter of OA No. 1229/2024; News Item titled "OveF 1200 sources
polluting water bodies in Punjab reveals govt. report" appearing in the
Tribune dated 16.09.2024.

Ttle following were present in the meeting: -

1. Sh. Kuldeep Singh, SEE, Punjab Pollution Control Board, Zonal Office-II, Ludhiana.
2. Sh. Rajiv Sharma, CE, Department of Local Govt. Punjab, Chandigarh.

3. Sh. Tejinder Singh Multani, SE, Department of Rural Development and Panchayats, Mohali.
4. Sh. Jayant Kaushik, ADE, Department of Water Resources, Punjab, Chandigarh.

5. All the Environmental Engineers, Regional Office’s, Punjab Pollution Control Board.

At the outset, Sh. Vicky Bansal, Environmental Engineer, PPCB, RO, Barnala

welcomed all the participants. He apprised the members regarding background of the subject

cited case pending in the Hon’ble National Green Tribunal, New Delhi. He informed that OA No.

1229 of 2024 is registered suQ-moto on the basis of a news item titled "Over 1200 sources

polluting water bodies in Punjab reveals Govt. report" appearing in the Tribune dated 16.09.2024.

The news item relates to a government report that identifies over 1,200 sources

oF pollution affecting water bodies in Punjab. As per the article, the highest number of pollution

sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that the

report provides a district-wise breakdown of pollution sources, with other notable figures including

82 in Jalandhar, 66 in PaUala, and 59 in Ba,-naIa. As per the report, untreated water from villages,

municipal committees, and other organizations is often discharged directly into rivers and drains,

leading to significant water pollution. Ibis practice violates both the Water Pollution Act and the

Northern India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not

just an environmental issue; it poses significant risks to public health, affecting drinking water

supplies and increasing the risk of waterborne diseases.

He further informed that the next date of hearing before the Hon’ble NGT is fixed
for 04.02.2025.

He apprised that Punjab Pollution Control Board vide letter no. 919 dated

08.01.2025 had requested the ChieF Engineer (Drainage)I Department of Water Resources1

Punjab to nominate one Nodal Officer of his department to provide the list of above mentioned

1200 water polluting sources which are discharging into drains/river so that joint visit of these

water polluting sources can be done and status report can be filed before the Hon'ble N(,T.

The Department of Water Resources, Punjab vide letter no. 36 dated 21.01 2025

has designated Sh. Jayant Kaushik, ADE (Mobile No. 62397-78760) as nodal officer to provide

the desired information. Accordingly, Sh. Jayant Kaushik, ADE vide e-mail dated 24.01.2025 has

provided the list of above said water polluting sources, which has been shared through whatsapp
with all the members.

Sh' Paramiit Singh Multani, SE, Department of Rural Development and Panchayats

told that theY have scrutinized the list provided by the Department of Water Resources and

accordlng to this list’ 619 water polluting sources are related to this department. Further he added

Scanned with OKEN Scanner14
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that 181 more point sources are identiFied by their department, whose sullage water falls directIY

or lndirectIY in various rivers Qf State of Punjab, thus totalling 800 water polluting sources. He

appFised that 10 Years Action Plan has been prepared for rejuvenation of villages ponds. He

further told that around one nlonth is required to verify these 800 point sources by the filed

officers and to submit action taken report in the matter

Sh' Rajiv KumaC CEI Department of Local Govt. Punjab said that they will identify

polnt sources related to their department and shall take appropriate action in the matter. He

further informed that at least one month is required to submit the action taken report in the
nratter

The omcen from the Regional omces of PPCB told that it will take one month

nme to venN these water polluting sources falling under their area of jurisdiction and to submit
action taken report.

Sh' JaYant Kaushik/ ADE, Department of Water Resources said that the Hdd

officers of his department are updating the status of point sources and wiN submit the nna1 list

by 28'Of'2025' He informed that his department is also taking against the violators as per law

He further told that for anY querY related to anY point souFce, concerned Divisional Engineer of
his department can be contacted.

ARer deliberating the matter in detail, it was decided as under: _

1- The Department of Water ResouKes shall update thb status of water poHuUng sources by

8'Of'2025 and sha11 share the updated list with the Board- The department shall also

provide the contact details of all concerned Divisional Engineers for any query

2' nIe Department of Ru?I Development & Panchayats sha11 verify the point sources related

to it and submit the action taken Feport of all water polluting sources mentioned in the list

pfovlded bY the Department of the Water Resourcesr within one month

3' Ttle Department of Local GoW' Punjab shaH verify the point sources related to it and

submit the action taken report of all water polluting source, me,ti.n,d i, th, 1i,t p„,ided
bY the DepaFtment of the Water Resources, within one month

4' All the Regional Offices of the B”'d 'h,II ,e,iry th, W,t„ p,11,ti,g s„,c„ ra11ing under

their area of jurisdiction and shall submit action taken reportr within one month.

Meeting ended with vote of thanks

@@

Scanned with OKEN Scanner
15

50



64 her- E

4 ml thEa WHY MwH gag $#,SaID–£:7 E;
HL'qPP I'IIN.I..\II I'Ol.I.tJ'l'lON (.'oN’l'l{OI, IIO/\Ill)

llestyle fOr
E nvironment

PPCB/202S/No.q13 r.. 1.6....
To

Through E-mail only D,t,d, ..,if

TIle Clrie[ Engineer (Municipal Council),

Departnlent of Local Govt., Municipal 131rawan,

Sector 35-A, Cllandigartl.
2. Stl. Tejillder Singh Multani,

The Sllpel'intending Engineer,

1 SII. Rajiv Sllarnlar

Depal'Lnrent of Rural Development and Panchayats,
Vikas Btlawan, Sector 62, Phase'8, Mohali.

rhe Environnlental Engineers (All Ros)

Punjab Pollution Control Board,

Punjal).
StI. Jayant Kaushik, ADE,

Departnlent of Water Resources, Punjab,
Sector 12-B, Madhya Marg, Ctrandigarh.

Subject: Minu'ies of the meeting taken by Sh. Kuldeep Singh, Senior
Environnlental Engineer, Punjab Pollution Control Board, Zonal
Office-2, Ludhiana on 28.02.2025 at 2:30 p.m. through Video
Conference to ensure the compliance of Hon'ble NGT order dated
15.10.2024 in the matter of OA No. 1229/2024; News Item titled
"Over 1200 sources polluting water bodies in Punjab reveals govt.
report" appearing in the Tribune dated 16.09.2024.

Please find enclosed herewith the copy of Minutes of the meeting taken by

Sh. Kuldeep Singh, Senior Environmental Engineer, Punjab Pollution Control Board, Zonal

Office-2, LudFiana on 28.02.2025 at 2:30 p.m. through Video Conference to ensure the

compliance of Hon'ble NGT order dated 15.10.2024 in the matter of OA No. 1229/2024

for informaLion and compliance.

DA/As above

Endst. no..q!=T. J.q. Dated..Q6.Ign,i.:$

A copy of the above is forwarded to the following for information, please:

1.

2.

3.

The Member Secretary, Punjab Pollution Control Board, Head OFfice, Patiata.

The Chief Environmental Engineer, Punjab Pollution Control Board, Ludhiana.

The Senior Environmental Engineer, Punjab Pollution Control Board, Zonal

Office-2, Ludhiana.

'nment£l Engineer

DA/As above

Dr,I ana. 8anw
It l3-013A/Ols69, acn Kata , HUH£ yay*InI' tV#aIIa 6'a. uavw

El-PIT/E.maIl:- peromoRaqaHmail.c0111
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Subject: Minutes of the meeting taken by Sh. Kuldeep Singhf Senior
Environmental Engineer, Punjab Pollution Control Board, Zonal Office-2/
Ludhiana on 28.02.2025 at 2:30 p.m. through Video Conference to
ensure the compliance of Hon’ble NGT order dated IS.IO'2024 in the
matter of OA No. 1229/2024; News Item titled "Over 1200 sources
polluting water bodies in Punjab reveals govt. report" appearing in the
Tribune dated 16.09.2024.

The fOllOWIng were present in the meeting: -

1. Sh. Kuldeep Singh, SEE, Punjab Pollution Control Board, Zonal Office-II, Ludhiana.

2. Sh. Rajiv Sharma, CE, Department of Local Govt. Punjab, Chandigarh'
3. Sh. Jayarlt Kaushik, ADE, Department of Water Resources, Punjabl Chandigarh.

4. All tIle Environmental Engineers, Regional Offices, Punjab Pollution Control Board.

At the outset, Sh. Vicky Bansal, Environmental Engineerf PPCB/ RO/ BarnaTa

welcomed all the partic..ipant5. He apprised the members regarding background of the subject

cited case pending in the Honble National Green Tribunal, New Delhi. He informed that OA No'

1229 of 2024 is registered suo-moto on the basis of a news item titled "Over 1200 sources

polluting water bodies in Punjab reveals Govt. report" appearing in the Tribune dated 16'09.2024'

The news item relates to a government report that identifies over 1,200 sources

of pollution affecting water bodies in Punjab. As per the article, the highest number of pollution

sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that the

report provIdes a district-wise breakdown of pollution sources, with other notable figures including

82 in Jalandhar, 66 in Patiala, and 59 in Barnata.

He apprised that Punjab Pollution Control Board vide letter no. 919 dated

08.01.2025 had requested the Chief Engineer (Drainage), Department of Water Resources,

Punjab to nominate one Nodal Officer of his department to provide the list of above mentioned

1200 water polluting sources which are discharging into drains/river so that joint visit of these

water potluting sources can be done and status report can be filed before the Honl)Ie NGT.

The Department of Water Resources, Punjab vide letter no. 36 dated 21.01.2025

was designated Sh. Jayant Kaushik, ADE (Mobile No. 62397-78760) as nodal officer to provide

the desired information. Accordingly, Sh. Jayant Kaushik, ADE vide e-mail dated 24.01.2025 has

provided the list of above said water polluting sources, which was shared with all the members.

i:t meeting on the subject matter was taken by Sh. Kuldeep Singh, Senior

Environlnental Engineer, Punjab Pollution Control Board, Zonal Office-2 on 27.01.2025 through

Mdeo Conference. After deliberating the matter in detail, it was decided as under:

1. The Department of Water Resources shall update the status of water polluting sources by

28.01.2025 and shall share the updated list with the Board. The department shall also

prOVIde the contact details of all concerned Divisional Engineers for any query.

2. The Department of Rural Development & PanchdyaLs shall verify the point sources related

to it and sublnil the action taken report of all water polluting sources mentioned in the list

provided by tIle Department of the Water Resources, within one month.

The Department of Local Govt. Punjab shall verify the point sources related to it and

subnllt tIle action taken report of all water polluting sources mentioned in the list provided

by the Departrnent of the Water Resoul'c_esf within one month.

4' All ttle Regiorl.'I c)aces of the Board shall verify the water polluting sources falling under

theIr area of Jurisdiction and shall submit action taken reportr within one month.
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He further informed that this meeting tIas been scheduled to review the progress

in the matter made by stakeholder departments and Regional Offices of the Board.

I
I

Sh. Rajiv Kumar, CE, Department of Local Govt. Punjab informed that the field

officers of his department are visiting the point sources mentioned in the list provided by the

Department of Water Recourses and it wltl take some more time to submit the action taken report

in the matter.

The officers of Regional Offices of PPCB told Lhal Lhc concerned AEEs/JEEs

alongwith officers of the Department of Water Recourses are visiting the point sources mentioned

in the list provided by the Department oF Water Recourses and it will take some more time to

submit the action taken report in the matter.

After deliberating the matter in detail, it was decided as under:

1. The Department of Rural Development & Panchayats shall verify the point sources related

to their department and submit the action taken report of all water polluting sources

mentioned in the list provided by the Department of the Water Resources by 15 March
2025

2' The Department of Local Govt. Punjab shall verify the point sources related to their

department and submit the action taken report of all water polluting sources mentioned

In the list pFOvided bY the Department of the Water Resources by 15 March 2025

3' All the Regional Offices of the Board shall verify the water polluting sources falling under

their area of jurisdiction and shaH submit action taken report by 15 March 2025

4' The Department oF Water Resources shall take action as per their Ad/Lab,/ against the

lndividual houses which are discharging their waste water into the drains

Meeting ended with vote of thanks

I'wPXt

• •
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

Original Application No.1229 of 2024

In Re: "News Item titled "Over 1200 sources polluting water bodies in
Punjab reveals govt. report" appearing in the Tribune dated
16.09.2024.

INDEX

Sr.
No.

Particulars Page
No.

1 -5

1. Interim reply by way of affidavit of Er. Vicky Bansal,
Environmental Engineer, Punjab Pollution Control Board, Regional
Office, Barnala on behalf of Punjab Pollution Control Board i.e.
respondent no.1 in compliance to order dated 15.10.2024.

2 Annexu re-A

A copy of office order no. 475 dated 10.12.2024 issued by the
Punjab Pollution Control Board for the formation of committee of
officers.

6-7

3 Annexu re-B

A copy of letter no. 919 dated 08.01.2025 issued by the Punjab
Pollution Control Board to the Chief Engineer (Drainage)I
Department of Water Resources, Punjab, Chandigarh –fob
nomination of Nodal Officer.

8

4 Annexure.C

A copy of letter dated 21.01.2025 of the Chief Engineer, Drainagef
Department of Water Resources, Punjab whereby Nodal Officer
was nominated.

9

5 Annexure-D

A coPY of letter no, 693-96 dated 28.01.2025 alongwith minutes
of the meeting held on 27.01.2025.

10- 12

q
(Vicky Bansal)

Environmental Engineer,
Punjab Pollution Control Board/

Regional Office, Barnala

Date: Bb- al- 2©1S

Place: BabA
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELHI

Original Application No.1229 of 2024

In Re: "News Item titled "Over 1200 sources polluting water bodies in
Punjab reveals govt. report" appearing in the Tribune dated
16.09.2024.

Interim reply by way of affidavit of Er. Vicky Bansal, Environmental

Engineer, Punjab Pollution Control Board, Regional Office, Barnala on behalf of

Punjab Pollution Control Board i.e. respondent no.1 in compliance to order dated

15.10.2024.

1, the above'named deponent, do hereby solemnly affirm and state

as under:

J++= •B

.gi{# F-'&{$sTMully showeth:

ff:/..'„:I;;$;\;'„. ;„.-„„.~ .„,'';' „-,-'Q'„. -= „:„„ '„ „
GPi l-D’HVon'ble National Green Tribunal in exercise of its SUQ moto powers on the

be!\ }} };}: :=1::1;p{\$i = =1 : :a bo : : V gI: IT r : :I : : I I I I :pv;::fnogo iiI : : : ibPuOl= Tale: aITo : :2: : Iain

2) That after consideration of the matter, the Hon'ble Tribunal was pleased to

pass an order dated 15.10.2024 thereby impleading the Punjab Pollution

Control Board, the Central Pollution Control Board and Ministry of

Environment/ Forest and Climate Change, Regional Office, Chandigarh as

respondents in the case with direction to file their response / reply before
the Tribunal.

3) That in compliance to the orders dated 15.10.2024 of the H„n'ble T,ib,.al

a2/bJ1):5bf a n i n V i e W 0 f t h e fa 1C1EHHA1S1 and circumstances of the case / the competent

SLa
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authority of the Board has constituted a committee of the following officers

vide office order no. 475 dated 10.12.2024 to gather information and

prepare status report in the case.

a) Environmental Engineer, Regional Office, Amritsar- Nodal Officer

b) Environmental Engineer, Regional Office, Sangrur- Member

c) Environmental Engineer, Regional Office, Jalandhar-Member

d) Environmental Engineer, Regional Office, Patiala-Member

e) Environmental Engineer, Regional Office, Barnala-member
Convenor

A copy of office order no. 475 dated 10.12.2024 issued bY the Punjab

pollution Control Board is enclosed as Annexure'A. It is pertinent to

mention here that after the issuance of office order no. 475 dated

10.12.2024, the Board has appointed Er. Kuldip Singhf Senior

Environmental Engineer to head the committee of the officers and the

.lay:i\Environmental Engineer, Punjab Pollution Control Board, Regi?naI Once'

//'OX /nT};ORrnala was assigned the duty to file before the Hon'b Ie National Green

fg$B' =:,:.'I$#F”'I.
\\, £= \ _ , \ i_.: _.." \ If+ i uK 'I

\\bY;:liB- \T££3iLt keeping in view the facts of the case, the Chief Engineer (Drainage),

\gb 3f'y''bepartment of Water Resources, Punjab, Chandigarh was requested vide
q=L–--='P letter no. 919 dated 08.01.2025 to nominate nodal officer of the

Department to provide the list of 1200 water polluting sources which are

discharging into drains / river so that joint visit of these water polluting

sources can be done and status report can be filed before the Hon'ble

National Green Tribunal. A copy of letter no. 919 dated 08.01.2025 is

enclosed as Annexure-B.

In reference to letter dated 08.01.2025 of the Punjab

Pollution Control Board, the Chief Engineer/ Drainage-cum-Mining and

Geology, Water Resources Department, Punjab, Chandigarh vide letter no.

36/2025/D&F dated 21.01.2025 has appointed Sh. Jayant Kaushik, ADE of

&%
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the Department of Water Resources, Punjab as the Nodal Officer to provlde

the desired information. A copy of letter dated 21.01.2025 of the Chief

Engineer, Drainage, Department of Water Resourcesr Punjab iS enclosed

as Annexure-C.

5) That the Nodal Officer appointed by the Department of Water Resources

has shared the list of water polluting sources with the Environmental

Engineer, Punjab Pollution Control Board, Regional Office/ Barnala on

24.01.2025.

6) That considering the information supplied by Sh. JaYant Kaushik/ ADE/

Department of Water Resources, Punjab, the Board has taken UP the

matter with the officers of the Department of Local Government and the

Department of Rural Development and Panchayats and a meeting of the

concerned departments including the Regional Offices of the Punjab

/n\ Pollution Control Board was convened by the Nodal Officer appointed bYaH P tJ>
, IF J+A\the Board on 27.01.2025 to take further action in the matter.
-::/_ . ' b(,F)I\;KO\

?, J'T'*' F!?. R\T)?}ibat online meeting on 27.01.2025 was attended by the Chief Engineer of
L,.I,;,: .:-’.,,&3 /k- be Department of Local Government; Superintending Engineer of the

?}/)+ Sy D F T : r1EIIp Irn e n t O fp R U r a 1 D e V e 1 0 P rIflent an : IP anc hay abI M 0 ha Ii ; As iS tanF
* dLL?:#/ Divisional Engineer, Department of Water Resources and all the

Environmental Engineers of Regional Offices of the Punjab Pollution Control

Board. The Nodal Officer appointed by the Board has inter acted with the

officers of the above-mentioned departments and desired the relevant

information so that status report is filed before the Hon'ble National Green

Tribunal. The concerned departments has sought time of one month to

verify the polluting sources and to submit the action taken report to the

Board. After deliberations, following decisions were taken during the

meeting.

a) The Department of Water Resources shall update the

status of water polluting sources by 28.01.2025 andMq
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shall share the updated list with the Board. TIle

department shall also provide the contact details of all

concerned Divisional Engineers for any query.

The Department of Rural Development & Panchayab

shall verify the point sources related to it and submit

the action taken report of all water polluting sources

mentioned in the list provided by the Department of

the Water Resources, within one month.

b)

C) The Department of Local Govt. Punjab shall verify the

point sources related to it and submit the action taken

report of all water polluting sources mentioned in the

list provided by the Department of the Water

Resources, within one month.

/

1: 0

\. o')'
\\ (\\

b \==n = •/

$1:i:9X
8;

IS ,}

d) All the Regional Offices of the Board shall verify the

water polluting sources falling under their area of

jurisdiction and shall submit action taken report,

within one month.
):;'’
/)

8) Tbat the minutes of the meeting held on 27.01.2025 have been conveyed

by the Board to the concerned departments vide letter no. 693-96 dated

28.01.2025 for information and compliance. A copy of letter no. 693-96

dated 28.01.2025 alongwith rninutes of the meeting held on 27.01.2025 is

enclosed as Annexure-D.

9) That after receiving the information from the concerned departments and

Regional Offices, the Nodal Officer appointed by the Board will compile the

data for filing of status and action taken report before this Hon'ble Tribunal.

In this regard a time period of two month is requested for filing the final

status report before this Hon'ble Tribunal.

ear
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It is, therefore, prayed that a time period of two months may please

be granted to the Punjab Pollution Control Board to file the status and action

taken report before this Hon'ble Tribunal.

Deponent

'#.
Date: aba\- ID iS

Place: B'Qua
(Vicky Bansal)

Environmental Engineer,
Punjab Pollution Control Board,

Regional Office, Barnala

Verification:

I, the deponent above named, do hereby verify and state that the

contents of the above affidavit are true and correct to the best of my knowledge

and belief, as derived from the official record. No part of the above affidavit is

false and nothing material has been concealed there from.

Deponent

( V = )Date: Ban\ - BbS
Environmental Engineer,

Punjab Pollution Control Board.
Regional Office, Barnala

Place: t! uav. -A

DAt 1 LS rh„ D

03toNOIA?Ku BUG
BARNALA tPS ) INDIA 30 JAN 2025

30 –JAN 2025
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Q h bI

una MBaRWH VTr
PUNJAB POLLUTION CONTROL BOARD

@ :P q \\ \ :§T=\ x\Rp \
,,#A'.

No._’LU:

'”*' I'(tq /'z7OffIce Order

The Hon'ble National Green Tribunal has regIstered Original Application No.

1229 of 2024 in exercise of suo moto powers on the basIs of a news Item •Over 1200

sources polluting water bodies in PunJab reveals Govt. report- appearing in the Tribune

dated 16.09.2024.

2) The news item relates to a government report that identiFies over 1 ,200 sources

of pollution affecting water bodies in Punjab. As per the article, the hIghest number of

pollution sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article

highlights that the report provides a district-wise breakdown of pollution sources, with

other notable figures including 82 in Jalandhar. 66 in Patiala, and 59 in Barnala. As

per the report, untreated water from villages, municipal committees, and other

organizations is often discharged directly into rivers and drains, leading to significant

water pollution. This practice violates both the Water Pollution Act and the Northern

India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not

just an envitonmenta\ issue; it poses signifIcant Hsks to public health, affecting drinking

water supplies and increasing the risk of waterborne diseases.

3) After consideration of the matter, the Hon'ble National Green Tribunal

vide order dated 15.10.2024 has imF>leaded the Punjab Pollution Control Board,

Central Pollution Control Board and Ministry of Environment. Forest and Climate

Change, Government of India with direction to file their response / reply by way of

affidavit at least one week before the next date hearIng on 04.02.2025.

4) in view of the above facts and circumstances of the case, a committee

of following officers is hereby constituted to gather information and prepare status

report in the case.

a)

b)

C)

d)

e)

Environmental Engineer, RegIonal Office, Amritsar -Nodal Officer

Environmental Engineer, RegIonal Office, Sangrur- Member

Environmental Engineer, RegIonal Office, Jalandhar - Member

Environmental EngIneer, RegIonal Office, Patiala - Member

Environmental EngIneer, RegIonal Office, Barnala - Member Convenor

&q
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5) The Environmental EngIneer, RegIonal Office, Amdtsar will act as Nodal

Officer and EnvIronmental Engineer, Regional Office, Barnala as member convener in

the case. The Nodal Officer will file reply before the Hon'ble National Green Tribunal

well before the next date of hearing on 04.02.2025 after approval of the competent

authority.

gI/-
Prof (Dr.) Adarsh Pat Vig

Chairman

Endst. No. 3D dM / -GS–
IT

Dated I n t 1 Q,I II

A copy of the above is forwarded to the followIng for Information and

immediate necessary action:

1. Environmental
Amritsar.

2. Environmental
Sangrur.

3. Environmental
Jalandhar.

4. Environmental
Patiala.

\A Environmental
Barnala.

Engineer, Punjab Pollution Control Board, Regional Office,

Engineer, Punjab Pollution Control Board, Regional Office.

Engineer, Punjab Pollution Control Board. Regional Office.

Engineer, Punjab Pollution Control Board, Regional Office

Engineer, Punjab Pollution Control Board, Regional Office,b-==== eIHl==•l•no

ILr1\& A:a 1 1 := bEndst No. Dated

A copy of the above is forwarded to the following for information and for
ensuring immedIate necessary actIon and compIIance:

1) The Chief Environmental Engineer, PunJab Pollution Control Board, Jalandhar
Patlala and Ludhiana.

2) The Senior Environmental Engineer, Punjab PollutIon Control Board. Zonal
Office, Amritsar, Jalandhar, Bathlnda, Patlala.1/2, Ludhlana-2.

sdf-
ChaIrman

Endst. No. Dated , ,

A copy of the above is forwarded to the Member Secretary, Punjab
Control Board, Vatavaran 8hawan, Nabha Rc>adI Patlala for informationPollution

please. sdI-
ChaIrmana%
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ON JAn ’ MyjHZ,gaa#' les
PUNJAB POLLUTION CONTROL BOARD

11

PPC8/No. '„g.la„.. Da,d,kg:[.li;f
To

The ChIef EngIneer.{DraInage),

Department of Water. Resources/ PunJab

Sectc}}:188; M8dhya Mar&

ChaadIHrh, PIn code: 16CXJ18.

CompIIance of Honpble NPT order dated 15,102024 in the matter of OA No.

hi9/2024;.News Item tItled TOver' laDD sources pollutIng water boas in

PurJab reveals govt. reportP,rpp9arln8 in the Trlbunq dated 16.09.2024.

I

_ ,: I, I . ,resale~&t:

It is Informed that the Hon’ble NatIonal Green TrIbunal, New .DelhI has

regIstered OA NQ. 1229 of 2024 in exercIse of50u moto powers on the basis if Ipas Item

-over.tiDO sources pollutIng water' bodIes in Punjab reveals Govt. report- appearing in the
THb&Aida\&d 16.09.2024.

The news Item relates to a goye.rnment report that identifies over 1,200

sources of pollutIon.affectIng water bodIes In' Punjab. As per the article, thg highest nymber

of pollutIon sources, 390, were found in Amritsar, followed by 159 in Sangmr, 82 in Jalancjhar,

66 in Patiala, and 59 in 8arnala.' AS per the report, un’treated watdr from villages/ municipal

corFfrnittees,..in-d other organilatlons is often dIscharged directly Into rIVers and draIns,

leadIng tb"srgnifleant water poUutlon. ThIS practiCe vIolates both the Water PollutIon Act and

the Nwthern India Canals and DraInage Act of 1873. Furthermore, it is assertad tbat'pollutIon

is not just an environmental Issue; it poses sIgnifIcant rIsks to publlchealth, affeetJng drInking

water supDlies and Increasing the risk ofwatdrborne dIseases.

I

I

After consIderatIon of the matter,the Hon'ble NatIonal Green Tribunal vlde

order dated 15.10.2024 has Impleaded the Government of Punjab & Government of India

with dIrectIon to nIe theIr response / reply by way of affIdavIt at lea$ one week before ,the

next date hearIng on 04.02.2025.

' it is, therc4ore; requested. to nominate one Nodal Offlcer ofy6ur department

to provIde,the litt'of above mentIoned 1200 water pollutIng sources whIch are dl,schar8in8

into drains/river so that )olnt visit of th&se water pollutIng sources can.be done and.'status

report can be flfed before the Hon’ble NGT,

Treat it as most urgent.

aq
all

q'd' gd& la, yU Ii, tPdU' tH -

Vatavann Bhaw8n; NBbha Road, Patlala . 147001
E.'mall : !halrmBn.ptt.ppcb@b'unjab.gov.In, msppcb@gMaII.com

+ + 1 +=neeB lead ++dbe ' Ad ++ nasa eH4nn

F.;,)'l33,4dI .. :, ; . . '. :,. :'.:J..: - if-.-''T:: :'y!':ll'.-':'X,." ...,.).',. : , , -:'
• ':' :'<:\_.l"•.' : . • ' :•': ': • '. .„'P"„ ' ' ’ _' \' ' - ' J_ P, :, •;,„ ;,„b = !'./:tl, ' ; :1, ' !r?;
; '.-'. i: ::i& :; I :( 'i; I'-' : -'.it;/ i;!Z:: Bi£Xi;:a;; ii AT r;u;'r-; fri i ::: .I –– :
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ChIef Engineer/DraInage cum MIn,Ing + Geology,
Wate,r Resovrcqs Departmqnt, Punjab, Ch,andigarh.

Ho.. 361 aD iS; Dbt Dated: QI IOt I aoa(
From

Chief Engineer/Drainage-
cum-MIrting & Geology,

Water Resources Department,
Punjab, Chandlgarh.

To

Member Secretary
Punjab PollutIon Control Board

Subject: CompIIance of Hon’ble NCT order dated 15.10.2024 in the matter of OA No.
1229/2024; News Item tItled “Over 1200 sources pollutIng water bodIes in
PunJab reveals govt. report” appearIng in the TrIbune dated 16.09.2024.

1.0 Please refer to your letter no. PPCB/No. 914 Dated 08/01/2025 and
subject cited above.

2.0 Sh. Jayant Kaushik, ADE (Mob: 62397.78760), is hereby designated as the
Nodal Officer from Department of Water Resources, Punjab to provide the
desired informatIon.

ChIef EngiXeer/Drainage cum
MInIng & Gbology,

Mgr
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=8/2025/No. Tin. I.I. g Dated: .M/ IB+5
To

Sh. RaJIv Sharma,
The ChIef EngIneer (MunIcIpal CouncII),
Department of Local Govt., MunIcIpal Bhawan,
Sector 35-A, Chandlgarh.
Sh, Tejlnder SIngh Multanl,
The Superlntendlng EngIneer,
Department of Rural Development and Panchayats,
Vikas Bhawan, Sector 62, Phase-8, Mohall.

Ure EnvIronmental Engineers (All Ros)
Punjab PollutIon Control Board,
Punjab.
Sh. Jayant Kaushik, ADE,
Department oF Water Resources, Punjab,
Sector 12-B, Madhya Marg, Chandlgarh.

Subject: Minutes of the meeting held on 27.Ol.2025 at 3:OO p.m. through
Video Conference to ensure the compIIance of Hon’ble NGT order
dated 15.10.2024 in the matter of OA No. 1229/2024; News Item
titled "Over 1200 sources polluting water bodies in Punjab reveals
govt. report" appearing in the Tribune dated 16.09.2024.

Please find enclosed herewith the copy of Minutes of the meeting taken by

sh. Kuldeep Singh, Senior Environmental EngIneer, Punjab Pollution Control Board, Zonal

Office-2, Ludhlana on 27.01.2025 at 3:00 p.m. through Video Conference to ensure the

compliance of Honl3le Nar order dated 15.10.2024 in the matter of OA No. 1229/2024

for Information and compliance.

DA/ As above

.„,„„mT,,„...
Dat,d2e/'.d.?nhsEndst. No..g.I.I.:..? ?

A copy of the above is fOIwarded to the followIng for InformatIon, please:

1.

2.

3.

Tbe Member Secretary, Punjab PollutIon Control Board, Head OffIce, Patiala.

The ChIef EnvIronmental EngIneer, Punjab PollutIon Control Board, LudhSana.

The Senior Environmental EngIneer, Punjab PollutIon Control Board, Zonal

Office-2, LudhFana.

DA/As above

E„„i,oMt„',I„„,
&#
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C}:: Scanned with OKEN Scanner

Scanrrec3 v.,itIl

a CamScanner29

64



Iq

IP

-fI

SubJect: Minutes of the meetIng taken by sh. Kuldeep Singh, Senior
EnvIronmental EngIneer, Punjab Pollution Control Board, Zonal Office'2,
Ludhiana on 27.Ol.202S at 3:OO p.m. through VIdeo Conference to
ensure the compliance of Hon'ble NCT order dated 15.10.2024 in the
matter of OA No. 1229/2024; News Item titled "Over 1200 sources
polluting water bodIes in Punjab reveals govt. report- appearIng in the
TrIbune dated 16809l20248

llowing were present in the meeting: '

Sh. Kuldeep Singh, SEE, Punjab Pollution Control Board, Zonal Office-II, Ludhiana.

Sh. Rajiv Sharma, CE, Department of Local Govt. Punjab, Chandigarh.
Sh. Tejinder Singh Multanl, SE, Department of Rural Development and Panchayats, Mohan.

Sh. Jayant Kaushlk, ADE, Department of Water Resources, Punjab, Chandigarh.
All the Environmental Engineers, RegIonal Office’s, Punjab Pollution Control Board.

1.

2.
3.
4.
5.

At the outset, Sh. Ucky Bansal, EnvIronmental Engineer, PPCB, RO, Barnala

welcomed all the participants. He apprised the members regarding background of the subject

cited case pending in the Honble National Green Tribunal, New Delhi. He informed that OA No.

1229 of 2024 is registered suo-moto on the basis of a news item titled -Over 1200 sources

polluting water bodies in Punjab reveals Govt. report" appearing in the Tribune dated 16.09.2024.

TIle news item relates to a government report that Identifies over 1,200 sources

of pollution affecting water bodies in Punjab. As per the article, the highest number of pollution

sources, 390, were found in Amritsar, followed by 159 in Sangrur. The article highlights that the

report provides a district-wise breakdown of pollution sources, with other notable figures including

82 in Jalandhar, 66 in Patiala, and 59 in Barnala. As per the report, untreated water from villages,

municipal committees, and other organizatIons is often discharged directJy into rivers and drains,

leading to significant water pollution. nils practIce violates both the Water PolluUon Act and the

Northern India Canals and Drainage Act of 1873. Furthermore, it is asserted that pollution is not

Just an environmental issue; it poses signiflcant risks to public health, affecting drinking water

supplies and increasing the risk d waterbome diseases.

He further informed that the next date of hearing before the Honl>Ie NaT is fixed

for 04.02.2025.

He apprlsed that Punjab PollutIon Control Board vide letter no. 919 dated

08.01.2025 had requested the Chief EngIneer (DraInage), Department of Water Resources,

Punjab to nomInate one Nodal Officer of hIs department to provide the list of above mentioned

1200 water pollutIng sources whIch are dIschargIng Into drains/river so that jolnt vIsit of these

water polluting sources can be done and status report can be fIled before the Honble Nar.

nIe Department of Water Resources, Punjab vlde letter no. 36 dated 21.01.2025

has desIgnated Sh. Jayant Kaushlk, ADE (Mobile No. 62397.78760) as nodal oFficer to provide

the desIred Information. Accordingly, Sh. Jayant Kaushlk, ADE vlde e-mail dated 24.01.2025 has

provided the IIst of above saId water pollutIng sources, whIch has been shared through whatsapp

with all the members.

Sh. ParamJlt SIngh Multanl, SE, Department of Rural Development and Panchayats

told that theY have scrutInIzed the list provIded by the Department of Water Resources and

according to thIs IIst, 619 water polluting sources are related to this department. Further he added
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p ithat 181 more point sources are Identified by their departrnent, whose suTlage water falls directJy

or Indirectly in various rivers Qf State of Punjab, thus totaling 800 water polluting sources. He

apprised that 10 years Action Plan has been prepared for rejuvenation of villages ponds. He

further told that around one month is requIred to verify these 800 point sources by the filed

officers and to submIt action taken report in the matter.

Sh. Rajiv Kumar, CE, Department of Local Govt. Punjab said that they will IdenuFy

point sources related to theIr department and shall take appropriate actIon in the matter. He

further informed that at least one month is requIred to submit the action taken report in the

matter.

The Officers from the Regional Offices of PPCB told that it will take one month

time to verify these water polluting sources falling under theIr area of jurisdictIon and to submit

action taken report.

Sh. Jayant Kaushik, ADE, Department of Water Resources said that the field

oFficers of his department are updating the status of point sources and will submit the final list

by 28.01.2025. He informed that his department is also taking against the violators as per law.

He further told that for any query related to any point source, concerned DivisIonal Engineer of

his department can be contacted.

After deliberaUng the matter in detail, it was decided as under: .

1. Ttle Department of Water Resources shall update the status of water pollutjng sources by

28.01.2025 and shall share the updated list with the Board. TIle department shall also

provide the contact details of all concerned Divisional Engineers for any query.

2. The Department of Rural Development & Panchayats shall verify the point sources related

to it and submit the action taken report of all water polluting sources mentioned in the list
/

provided by the Department of the Water Resources, wIthin one month.

3. nIe Department of Lncal Govt Punjab shall verify the point sources related to it and

submit the actIon taken report of all water polluting sources mentioned in the list provided

by the Department of the Water Resources, within one month.

4. All the Regionat Offices of the Board shall verify the water polluting sources falling under

theIr area of jurIsdiction and shall submIt action taken report, withIn one mondI.

I

Meeting ended with vote of thanks
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